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ORIGINAL APICTIQN NO; 276 OF 1992 

Date of decision $ Septeml:er 24.1993 

Manguli Mohanty 	 000 4pplicant(s) 

Versus 

Union of India & Others 	... Respondents 

(FOR INST R UCE 10 i's) 

Whether it be referred to the reporters or notl t' 

Whether it be 1circulated to all the Benches of the 
Central Adminilstrative  Tribunals ornot ? 

' 
(F1.RAJRP&S)) 	 (K.P.Acharya) 
Member (jnistrative) 	 Vice ...Cha irman 
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